High Court of Jammu and Kashmir al Srinagar

RDER

drrai . :
No:- 6 kS Dated: - ,)..L(\(_\%\‘}b\%

In terms of Rule 15(1) of SRO 53 dated
01.03.2007, sanction is hereby accorded to the grant
of one month’s’leave salary, in favour of the following
ludicial Officers: - ‘

SrNo - Name of the officer

S/5hii

7 Ashok Kumar,

Principal District & Sessions Judge, Shopian.
Balbir Lal Jaswal,

CIM, ll(lh:__)_m_pul;_ BTG ESISERE T LR
£ Ms. Splazes Angmo,

Chief ludicial Magistrate, Kargil
. Prarvin Pandoh,
Memsiff, Katra
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Copy to the:-

. Shri/Ms.

o)

- Chief Accounts Off I(C“l:rllgﬁh‘COTll__[h(;f J&I(Tﬁﬁagm
...... for information and necessary action,
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